COURT NO. 4
THE HONOURABLE SRI JUSTICE B.VIJAYSEN REDDY

To be heard on Tuesday the 9th day of July 2024( AT 10:30 AM - HYBRID MODE )
NOTE-For Registration - https://tshc.vconsol.com/register For attending Court Proceedings -
https:/itshc.vconsol.com/login

(MOTION LIST)

SNO CASE PETITIONER ADV. RESPONDENT ADV. DISTRICT
EOR ADMISSION
1 ARBAPPL/76/2024 APURVA M GOKHALE HYDERABAD

RR1,2,3,6 notice sent by RPAD returned
unserved

RR4,5 notice served

Memo Proof of service filed vide USR

53122/2024
2 ARBAPPL/77/2024 MOHAMMED OMER FAROOQ HYDERABAD
RR1 and 3 Notice served
RR2,4,5 Notice sent by RPAD returned
unserved
Memo Proof of service filed vide USR
51191/2024
3 ARBAPPL/79/2024 M SAI CHANDRA HAAS VAKITI VINEETH REDDY HYDERABAD
SR Notice sent by RPAD not yet returned
ADMISSION (EXCISE)
4 WP/17905/2024 G. AKUL REDDY GP FOR PROHIBITION EXCISE NIRMAL
1A 1/2024(Direction Petition)
ADMISSION (HOME)
5  WP/17722/2024 VENKATARAMANAIAH K GP FOR HOME SURYAPET
IA 1/2024(Direction Petition)
6  WP/17724/2024 BOKARO LOKESHWAR REDDY GP FOR HOME RANGA REDDY
1A 1/2024(Direction Petition)
7  WP/17728/2024 M M M SRINIVASA RAO GP FOR HOME BHADRADRI
1A 1/2024(Direction Petition) KOTHAGUDEM
8  WP/17733/2024 Dr CHALLA SRINIVASA REDDY GP FOR HOME MAHABUBNAGAR
IA 1/2024(Direction Petition)
9  WP/17737/2024 G. ADITYA GOUD GP FOR HOME NAGARKURNOOL
IA 1/2024(Direction Petition) GP FOR STAMPS AND REGISTRATION
(R5)
GP FOR PANCHAYAT RAJ RURAL DEV
(R3)
10 WP/17747/2024 T SURYA SATISH GP FOR HOME RAJANNA
1A 1/2024(Direction Petition) SIRCILLA
11 WP/17749/2024 AVINASH SINGH GP FOR HOME HYDERABAD
IA 1/2024(Direction Petition)
12 WP/17751/2024 T S ANIRUDH REDDY GP FOR HOME HYDERABAD
1A 1/2024(Direction Petition)
13  WP/17753/2024 M M M SRINIVASA RAO GP FOR HOME BHADRADRI
1A 1/2024(Direction Petition) KOTHAGUDEM
14 WP/17779/2024 K KARUNA SAGAR GP FOR HOME MEDCHAL-
IA 1/2024(Direction Petition) MALKAJGIRI
15 WP/17780/2024 GP FOR HOME RANGA REDDY
IA 1/2024(Direction Petition) T. P. Surya Chandra Rao - (R12)
(PARTY IN PERSON) - (R10)

GP FOR REVENUE (R4)
- (R6)

-(R9)

- (RS)

- (R11)

-(R2)



16

17

18

19

20

21

22

23

24

25

26

27

28

29

30

WP/17837/2024
IA 1/2024(Direction Petition)

WP/17841/2024
IA 1/2024(Direction Petition)

WP/17845/2024
IA 1/2024(Direction Petition)
IA 2/2024(Direction Petition)

WP/17847/2024
IA 1/2024(Direction Petition)

WP/17865/2024
IA 1/2024(Direction Petition)

WP/17870/2024
IA 1/2024(Direction Petition)

WP/17872/2024
IA 1/2024(Direction Petition)

WP/17873/2024
IA 1/2024(Direction Petition)

WP/17880/2024
IA 1/2024(Stay Petition)

WP/17881/2024
IA 1/2024(Direction Petition)

WP/17889/2024
IA 1/2024(Direction Petition)

WP/17914/2024
IA 1/2024(Direction Petition)

WP/17915/2024
IA 1/2024(Direction Petition)

WP/17918/2024
IA 1/2024(Direction Petition)

WP/17931/2024
IA 1/2024(Direction Petition)

J RAJESWAR

TAREGOPPALA MAHENDER

K PRADEEP REDDY

RAPOLU BHASKAR

VIJAY B PAROPAKARI

P KRISHNA PRAKASH

MOHD MOIN AHMED QUADRI

C KUMAR

C SHARAN REDDY

G ALLABAKASH

BURRI GRAHESH

S M SAIFULLAH

G RAJESHWAR RAO

THIMMARAJU RAMCHANDRA RAO

VENKAT REDDY KODUMURY

ADMISSION (MEDICAL AND HEAL TH)

31

32

ADMISSION (Law And Ledgislature)

33

WP/17911/2024
IA 1/2024(Direction Petition)

WP/17921/2024
IA 1/2024(Direction Petition)

WP/17874/2024
IA 1/2024(Direction Petition)

ADMISSION (TRANSPORT)

34

35

36

WP/17743/2024
IA 1/2024(Direction Petition)

WP/17869/2024
IA 1/2024(Direction Petition)

WP/17893/2024
IA 1/2024(Direction Petition)

GUDI MADHUSUDHAN REDDY

VEDULA CHITRALEKHA

C HARI PREETH

BHAGAIAH S

RAJANIKANTH JWALA

A PRABHAKAR RAO

- (R8)
-(R7)
- (R3)
GP FOR HOME

GP FOR HOME

GP FOR HOME
GP FOR MINES AND GEOLOGY (R2)

GP FOR HOME

GP FOR HOME

GP FOR HOME

GP FOR HOME

GP FOR HOME

GP FOR HOME

GP FOR HOME

GP FOR HOME

PUBLIC PROSECUTOR

GP FOR HOME

GP FOR HOME

GP FOR HOME

GP FOR MEDICAL HEALTH FW

GP FOR MEDICAL HEALTH FW

GP FOR LAW LEGISLATIVE AFFAIRS

GP FOR TRANSPORT

GP FOR TRANSPORT

GP FOR TRANSPORT
GP FOR HOME (R5)

BHADRADRI
KOTHAGUDEM

MEDCHAL-
MALKAJGIRI

RANGA REDDY

HANUMAKONDA

MEDAK

RANGA REDDY

HYDERABAD

HYDERABAD

KHAMMAM

RANGA REDDY

SANGAREDDY

RANGA REDDY

JOGULAMBA

GADWAL

RAJANNA SIRCILLA

NALGONDA

MEDAK

HYDERABAD

HYDERABAD

SANGAREDDY

HYDERABAD

HYDERABAD



EOR JUDGMENT

37

38

WP/41983/2022

IA 1/2022(Direction Petition)
IA 2/2022(Direction Petition)
1A 1/2024(Additional
Affidavit)

WP/9421/2021

WP/9421/2021

IA 1/2021(Suspension
Petition)

1A 2/2021(Implead Petition)
1A 3/2021(Implead Petition)
IA 1/2022(Implead Petition)

EOR ADMISSION

39

WP/16951/2024
IA 1/2024(Direction Petition)

ADMISSION (HOME)

40

41

42

43

44

45

46

47

48

49

50

WP/14616/2020
IA 1/2020(Direction Petition)

IA 2/2020(Additional Material

Petition)

IA 1/2024(Receive Docs
Petition)

IA 2/2024(Fix an Early
Date)

IA 3/2024(Amendment
Petition)

WP/983/2024

WP/10436/2024

IA 1/2024(Direction Petition)
IA 2/2024(Vacate Stay
Petition)

WP/10499/2024
IA 1/2024(Direction Petition)

WP/10659/2024

IA 1/2024(Injunction Petition)

IA 2/2024(Direction Petition)
IA 3/2024(Vacate Stay
Petition)

WP/12883/2024
IA 1/2024(Direction Petition)

WP/14516/2024
IA 1/2024(Direction Petition)

WP/15846/2024
IA 1/2024(Direction Petition)

WP/16546/2024
IA 1/2024(Direction Petition)

WP/16860/2024
IA 1/2024(Direction Petition)

WP/17013/2024
IA 1/2024(Direction Petition)

V ROHITH

A PRABHAKAR RAO

YEMMIGANUR SOMA SRINATH REDDY

G L NARASIMHA RAO

P LALITHA KAMESH

NARENDAR JALLI

SEETHARAM REDDY KANCHARLA

K CHENCHURAMI REDDY

RAMESH KADARI

LAKKADI DAYAKER REDDY

VINOD KUMAR KETHEPALLY

DILIP KUMAR

K I AHMED

P ACHUT RAMA SHASTRY

GP FOR REVENUE
P V RAMANA (R8)
P V RAMANA (R13)
P V RAMANA (R11)
P V RAMANA (R9)
P V RAMANA (R12)
P V RAMANA (R10)
PART HEARD

P V RAMANA (R6)

P V RAMANA (R7)

P V RAMANA (R8)

PV RAMANA

NYAYAPATHI PRASHANT

P V RAMANA (R9)

S A SUBBA RAO

P V RAMANA (R10)

M/s.S A SUBBA RAO for pro-R-11

GP FOR HOME

GP FOR HOME

GP FOR HOME
S AV RATNAM (R5)

GP FOR HOME

K CHENCHURAMI REDDY (R10)
K CHENCHURAMI REDDY (R8)
K CHENCHURAMI REDDY (R7)
K CHENCHURAMI REDDY (R9)
GP FOR REVENUE (R6)

K CHENCHURAMI REDDY

GP FOR HOME
ALE PRAKASH ADITYA (R4)
ALE PRAKASH ADITYA (R3)

GP FOR HOME
GP FOR MCPL ADMN URBAN DEV (R7)
G NARENDER REDDY (SC FOR HMWS
AND SB)

G NARENDER REDDY (SC FOR HMWS
AND SB) (R8)

GP FOR HOME

K V SUDHAKAR (R4)

K V SUDHAKAR (R5)

GP FOR HOME

GP FOR HOME

GP FOR HOME

GP FOR HOME

GP FOR HOME

MAHABUBABAD

WARANGAL

HYDERABAD

HYDERABAD

HYDERABAD

SANGAREDDY

YADADRI
BHUVANAGIRI

MEDCHAL-

MALKAJGIRI

SURYAPET

NIRMAL

RANGA REDDY

JOGULAMBA

GADWAL

JAGTIAL

HYDERABAD



ADMISSION (MEDICAL AND HEAL TH)

51 WP/35626/2022 S GOUTHAM
IA 1/2022(Direction Petition)
1A 1/2023(Implead Petition)
IA 1/2024(Fix an Early
Date)

52 WP/17688/2024
IA 1/2024(Suspension
Petition)

SHREYA DEVAKI

ADMISSION (Law And Ledgislature)

53  WP/17710/2024
IA 1/2024(Direction Petition)

KALYAN RAO CHENGALVA

54  WP/17764/2024
IA 1/2024(Suspension
Petition)

RAVENDAR SAMALA

EOR EXTENSION OF INTERIM ORDERS

55 WP/14719/2024 M A H AMZAD
IA 1/2024(Direction Petition)

GP FOR GENERAL ADMINISTRATION
GP FOR WOMEN DEV CHILD WELFARE
(R4)

GP FOR MEDICAL HEALTH FW (R2)

T LAKSHMI NARAYANA (R3)

K B RAMANNA DORA (R2)

G VENKATA KRISHNAIAH (R1)

GP FOR LAW LEGISLATIVE AFFAIRS
GP FOR REVENUE (R2)

GP FOR GENERAL ADMINISTRATION
GP FOR LAW LEGISLATIVE AFFAIRS
(R2)

GP FOR PROHIBITION EXCISE

JOGULAMBA
GADWAL

HYDERABAD

NIZAMABAD

RANGA REDDY

NALGONDA



COURT NO. 4
THE HONOURABLE SRI JUSTICE B.VIJAYSEN REDDY

To be heard on Tuesday the 9th day of July 2024( AFTER MOTION LIST)

SNO CASE
FOR ORDERS
56 WP/4933/2024

57

IA 1/2024(Direction Petition)

WP/15055/2024
IA 1/2024(Direction Petition)
IA 2/2024(Implead Petition)

ADMISSION (EXCISE)

58

WP/13006/2024
IA 1/2024(Direction Petition)

ADMISSION (HOME)

59

60

61

62

WP/1136/2024
IA 1/2024(Direction Petition)

WP/5645/2024

IA 1/2024(Direction Petition)
IA 2/2024(Vacate Stay
Petition)

WP/13953/2024

WP/15373/2024
IA 1/2024(Direction Petition)

(SPECIALLY MENTIONED LIST)

PETITIONER ADV.

MOHD MUZAFFER ULLAH KHAN

MD FASIUDDIN

T SRIPATHI KUMAR

LAXMALLA SANDEEP

P VAMSHEEDHAR REDDY

T PRASANNA KUMAR

BURRI GRAHESH

ADMISSION (MEDICAL AND HEAL TH)

63

WP/7392/2024
IA 1/2024(Direction Petition)

EOR ADMISSION (CC MATTERS)

64

65

66

67

68

CC/1108/2023

CC/1909/2023

CC/197/2024

CC/386/2024

CC/400/2024

N NAVEEN KUMAR

KIRTHI TEJA KONDAVEETI

CH SIDDHARTHA SARMA

GUNDARAM MANOJ GOUD

M DAMODAR REDDY

G ESWARAIAH

RESPONDENT ADV.

GP FOR HOME

GP FOR HOME
G L NARASIMHA RAO

GP FOR PROHIBITION EXCISE
D V KRISHNA KUMAR (R5)

GP FOR HOME
CENTRAL GOVERNMENT COUNSEL (K
ARVIND KUMAR) (R2)

GP FOR HOME
USAKOYEELA CHANDRASHEKAR (R5)
USAKOYEELA CHANDRASHEKAR

GP FOR HOME

GP FOR HOME

THE ADVOCATE GENERAL
GP FOR MEDICAL HEALTH FW (R4)
V MANJULA (R2)

GP FOR SERVICES |
RR 1 and 2 notice served.

GP FOR REVENUE (R3)

GP FOR FINANCE PLANNING
RR 1 and 2 notice served.

GP FOR REVENUE (R2)
RR 1 and 2 notice served.

GP FOR REVENUE

SR notice sent through DJ, Rangareddy
District at L.B.Nagar, Hyderabad and by
RPAD not yet returned served.

DISTRICT

HYDERABAD

HYDERABAD

JOGULAMBA
GADWAL

HANUMAKONDA

MEDCHAL-
MALKAJGIRI

HYDERABAD

KUMURAM BHEEM
ASIFABAD

HYDERABAD

SURYAPET

HYDERABAD

KUMURAM BHEEM

ASIFABAD

NAGARKURNOOL

RANGA REDDY



COURT NO. 4
THE HONOURABLE SRI JUSTICE B.VIJAYSEN REDDY

To be heard on Tuesday the 9th day of July 2024( Infructuous And Final Hearing Matter )
(AFTER SPECIALLY MENTIONED LIST)

(SPECIALLY IDENTIFIED CASES LIST)

SNO CASE PETITIONER ADV. RESPONDENT ADV. DISTRICT
INTERLOCUTORY(HOME)
69 WP/26303/2018 ANI RUDH N GP FOR HOME HYDERABAD
IA 1/2018(Direction Petition) GP FOR REVENUE (R4)

(AT 02:15 PM)



COURT NO. 4
THE HONOURABLE SRI JUSTICE B.VIJAYSEN REDDY

To be heard on Tuesday the 9th day of July 2024( AFTER SPECIALLY IDENTIFIED CASES LIST)

SNO

CASE

EOR JUDGMENT

70

71

WP/24950/2021

IA 1/2021(Dispense with
Petition)

IA 2/2021(Suspension
Petition)

WP/24942/2023
IA 1/2023(Direction Petition)

EOR ORDERS

72

WP/23758/2020

1A 1/2020(Suspension
Petition)

IA 1/2021(Implead Petition)
1A 2/2021(Suspension
Petition)

IA 3/2021(Suspension
Petition)

IA 4/2021(Direction Petition)
IA 5/2021(Direction Petition)
1A 1/2022(Implead Petition)
IA 2/2022(Direction Petition)
IA 3/2022(Vacate Stay
Petition)

IA 1/2023(L R Petition)

EOR ORDERS OF COURT

73

74

75

76

WP/46367/2023/(Filing No.)
WP/46600/2023 (Filing No)
WP/46598/2023 (Filing No)
WP/46558/2023 (Filing No)

WP/46558/2023/ (Filing No)

WP/46598/2023/ (Filing No)

WP/46600/2023/ (Filing No)

(DAILY LIST)

PETITIONER ADV.

D VENKATA PADMAJA

RAPOLU BHASKAR

KEERTHI KIRAN KOTA

EUNICE LALNUNMAWII CHAWNGTHU

EUNICE LALNUNMAWII CHAWNGTHU

EUNICE LALNUNMAWII CHAWNGTHU

EUNICE LALNUNMAWII CHAWNGTHU

RESPONDENT ADV.

GP FOR REVENUE
DAMODAR MUNDRA (R7)

NAUMENE SURAPARAJ KARLAPALEM
(R22)

NAUMENE SURAPARAJ KARLAPALEM
(R18)

NAUMENE SURAPARAJ KARLAPALEM
(R21)

NAUMENE SURAPARAJ KARLAPALEM
(R19)

NAUMENE SURAPARAJ KARLAPALEM
(R15)

NAUMENE SURAPARAJ KARLAPALEM
(R17)

NAUMENE SURAPARAJ KARLAPALEM
(R16)

NAUMENE SURAPARAJ KARLAPALEM
(R20)

PART HEARD

POSTED ALONG WITH

CRP No. 1028/1981.

GP FOR HOME

GP FOR REVENUE

V HANUMANTH RAO (R11)
V HANUMANTH RAO (R5)
V HANUMANTH RAO

V HANUMANTH RAO (R29)
V HANUMANTH RAO (R23)
V HANUMANTH RAO (R19)
V HANUMANTH RAO (R10)
V HANUMANTH RAO (R15)
V HANUMANTH RAO (R20)
V HANUMANTH RAO (R14)
V HANUMANTH RAO (R7)
V HANUMANTH RAO (R28)
V HANUMANTH RAO (R27)
V HANUMANTH RAO (R12)
V HANUMANTH RAO (R16)
V HANUMANTH RAO (R13)
V HANUMANTH RAO (R25)
V HANUMANTH RAO (R9)
V HANUMANTH RAO (R18)
RAMAKRISHNA K

V HANUMANTH RAO (R21)
V HANUMANTH RAO (R6)
V HANUMANTH RAO (R30)
V HANUMANTH RAO (R8)
V HANUMANTH RAO (R22)
V HANUMANTH RAO (R26)
PART HEARD
(CIRCULATED)

HCJ NOTE

HCJ NOTE
©

GP FOR REVENUE

GP FOR GENERAL ADMINISTRATION
(R2)

HCJ NOTE

©

GP FOR LAW LEGISLATIVE AFFAIRS
HCJ NOTE

©

DISTRICT

RANGA REDDY

BHADRADRI
KOTHAGUDEM

MAHABUBNAGAR

HYDERABAD

HYDERABAD

HYDERABAD

HYDERABAD



INTERLOCUTORY

77  1A/1/2024(Modification)
WP/3807/2023

EOR HEARING

78 WP/28296/2021
IA 1/2021(Direction Petition)

79 WP/19847/2022
IA 1/2022(Direction Petition)

80 WP/36933/2022

81 WP/11552/2024
IA 1/2024(Direction Petition)
IA 2/2024(Stay Petition)

ADMISSION (EXCISE)

82 WP/19399/2023
1A 1/2023(Suspension
Petition)

83 WP/9502/2024
IA 1/2024(Direction Petition)

84 WP/16871/2024
IA 1/2024(Stay Petition)

ADMISSION (HOME)

85 WP/8887/2023
IA 1/2023(Stay Petition)

86 WP/32520/2023
IA 1/2023(Suspension
Petition)
IA 1/2024(Vacate Stay
Petition)
WP/13987/2024

87 WP/13987/2024
IA 1/2024(Direction Petition)
IA 2/2024(Direction Petition)
IA 3/2024(Vacate Stay
Petition)

88 WP/2735/2024
IA 1/2024(Direction Petition)
IA 4/2024(Vacate Stay
Petition)

89 WP/5481/2024
IA 1/2024(Direction Petition)

90 WP/7685/2024
IA 1/2024(Direction Petition)

91 WP/9590/2024
IA 1/2024(Direction Petition)
IA 2/2024(Direction Petition)
IA 3/2024(Direction Petition)

PRAVEEN KUMAR CHALLA

M A K MUKHEED

S LAKSHMI KANTH

P ACHUT RAMA SHASTRY

MANOJ KUMAR AKULA

PRAVEEN KUMAR VEERJALA

K BUCHI BABU

MD MURTUZA ALI FARUQUI

MIRZA NISAR AHMED BAIG

GADDAM SRINIVAS (SC FOR TSRTC)

GADDAM SRINIVAS (SC FOR TSRTC)

N SREEDHAR REDDY

P ACHUT RAMA SHASTRY

S MAHENDAR RAJU

ASAD HUSSAIN

GP FOR HOME
for modification

GP FOR MEDICAL HEALTH FW
P KISHORE RAO (R4)

GP FOR HOME (R2)

PART HEARD

GP FOR REVENUE

A PRABHAKAR RAO (R1)

A. Prabhakar Rao (35) for Proposed
Respondents No. 5 and 6

PART-HEARD
GP FOR HOME

GP FOR HOME

GP FOR PROHIBITION EXCISE

GP FOR PROHIBITION EXCISE
A MANIKANTA (R5)

GP FOR PROHIBITION EXCISE

GP FOR HOME
PAPAIAH PEDDAKULA (R6)

GP FOR HOME

M/S. UNNAM LAW FIRM (R5)
M/S. UNNAM LAW FIRM (R4)
M/S. UNNAM LAW FIRM

GP FOR HOME

A CHANDRA SHAKER (R5)
A CHANDRA SHAKER

A CHANDRA SHAKER (R6)

GP FOR HOME

PRABHAKAR CHIKKUDU
PRABHAKAR CHIKKUDU (R9)
PRABHAKAR CHIKKUDU (R8)
PRABHAKAR CHIKKUDU (R10)
PRABHAKAR CHIKKUDU (R7)
PRABHAKAR CHIKKUDU (R6)

GP FOR HOME

GP FOR HOME

GANDYADAPU RAJESHAM (R9)
GANDYADAPU RAJESHAM (R8)
GANDYADAPU RAJESHAM (R7)

GP FOR HOME

NADELLA VENKATESWARA RAO (R7)

MAHABUBNAGAR

HYDERABAD

WARANGAL

HYDERABAD

HYDERABAD

RANGA REDDY

MEDCHAL-
MALKAJGIRI

HYDERABAD

RANGA REDDY

JAYASHANKAR
BHUPALPALLY

JAYASHANKAR
BHUPALPALLY

RANGA REDDY

SANGAREDDY

RANGA REDDY

RANGA REDDY



92

93

94

95

96

97

98

99

100

101

102

103

104

105

106

107

108

WP/9829/2024
IA 1/2024(Direction Petition)

WP/9921/2024
IA 1/2024(Direction Petition)

WP/11040/2024
IA 1/2024(Direction Petition)

WP/11065/2024
IA 1/2024(Direction Petition)

WP/11506/2024
IA 1/2024(Direction Petition)

WP/11634/2024
IA 1/2024(Direction Petition)

WP/12099/2024
IA 1/2024(Direction Petition)

WP/13734/2024
IA 1/2024(Direction Petition)

WP/13957/2024

IA 1/2024(Direction Petition)
IA 2/2024(Direction Petition)
IA 3/2024(Direction Petition)

WP/14323/2024
IA 1/2024(Direction Petition)

WP/14438/2024

WP/15424/2024
IA 1/2024(Direction Petition)

WP/15852/2024
IA 1/2024(Direction Petition)

WP/15921/2024
IA 1/2024(Direction Petition)

WP/16272/2024
IA 1/2024(Direction Petition)

WP/16565/2024
IA 1/2024(Direction Petition)

WP/16968/2024
IA 1/2024(Direction Petition)

ADMISSION(WAKF BOARD)

109

110

ADMISSION (Law And Legislature)

WP/24092/2021

IA 1/2021(Suspension
Petition)

1A 2/2021(Suspension
Petition)

IA 1/2022(Permission
Petition)

IA 1/2023(Amendment
Petition)

WP/14539/2024

IA 1/2024(Dispense with
Petition)

IA 2/2024(Direction Petition)

S.J. ANADEEM

L RAM SINGH

P PRABHAKAR REDDY

KL B KUMAR

M RATHAN SINGH

OMAR A PASHA

MD GHOUSE MOHIUDDIN PASHA

G CHANDRA MOHAN

M PRATHEEK REDDY

CHALLA APOORVA REDDY

B SUBASH

M DAMODAR REDDY

P ACHUT RAMA SHASTRY

CHALLA APOORVA REDDY

VEROSE SANJANA .. TMP

OMAR A PASHA

PUSHPINDER KAUR

M/S. UNNAM LAW FIRM

MOHAMMAD ADNAN

GP FOR HOME

GP FOR HOME

GP FOR HOME

GP FOR HOME
CHOKKI NARENDER (R4)
CHOKKI NARENDER (R5)
GP FOR HOME
GP FOR HOME
GP FOR HOME
M VENKATA SWAMY (R4)

GP FOR HOME

GP FOR HOME

GP FOR HOME

GP FOR HOME

GP FOR HOME

GP FOR HOME

GP FOR HOME

GADI PRAVEEN KUMAR Dy. SOLICITOR

GEN. OF INDIA (R4)

GP FOR GENERAL ADMINISTRATION

(R2)

GP FOR HOME
GP FOR REVENUE (R4)

GP FOR HOME

GADI PRAVEEN KUMAR Dy. SOLICITOR

GEN. OF INDIA (R2)

GP FOR HOME

GP FOR SOCIAL WELFARE
ABU AKRAM (R2)

GP FOR STAMPS AND REGISTRATION

(R4)

GP FOR SOCIAL WELFARE

ABU AKRAM (SC FOR TSWB) (R2)

HYDERABAD

KARIMNAGAR

WARANGAL

HYDERABAD

MEDCHAL-

MALKAJGIRI

HYDERABAD

JANGAON

HYDERABAD

KHAMMAM

PEDDAPALLI

HYDERABAD

NARAYANPET

SANGAREDDY

HYDERABAD

RANGA REDDY

HYDERABAD

HYDERABAD

RANGA REDDY

KARIMNAGAR



111 WP/11364/2024
IA 1/2024(Suspension
Petition)

112 WP/17010/2024
IA 1/2024(Direction Petition)

EOR ADMISSION (CC MATTERS)

113 CC/1007/2024
WP/10465/2024

114 WP/10465/2024
IA 1/2024(Direction Petition)
IA 2/2024(Vacate Stay
Petition)

Vijay Gopal(PARTY IN PERSON)

B SUBASH

M VIDYAVATHI

M VIDYAVATHI

10

AADESH VARMA

G M MOHIUDDIN

GP FOR HOME
K VENKATESH GUPTA (R7)

HYDERABAD

HYDERABAD

VIKARABAD

VIKARABAD



